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CHARTERED ACCOUNTANTS FIRMS ENTRUSTED
WITH AUDIT WORK IN CORPORATE SECTOR

4952. SHRI BABURAO PATEL: Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL:« TRADE AND
COMPANY AFFAIRS be pleased to state:

(a) the names of leading firms of Charter-
ed Accountants who have monopolised a
major portion of audit work in the cor-
porate sector with names of their clients;

(b) the names of the Directors of these
firms of Chartered Accountants; and

(c) the practical steps Government pre-
pose to take to check the monopoly opera-
tions of these Chartered Accountants?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
& COMPANY AFFAIRS (SHRI F. A.
AHMED): (a) and (b). The information
is being collected and will be placed on the
Table of the House.

(c) The matter is under examination.

LoOSSES SUFFERED BY SOUTHERN RAILWAY

4953. SHRI BABURAO PATEL :
Will the Minister of RAILWAYS be
pleased 1o state:

(a) the annual loss of the Southern
Railway during the last three years;

(b) the precise reasons why this Railway
has been running at a loss;

(c) whether it is a fact that the cost of
transporting coal from the North to the
South for steam locomotives has been very
prohibitive;

(d) if so, the reasons why more diesel
traction is not used; and

(e) the steps proposed to be taken in the
immediate future for cutting down the
losses and, if not, the reasons therefor ?

THE MINISTER OF LAW AND SO-
CIAL WELFARE AND RAILWAYS

(SHRI GOVINDA MENON) : (a) The loss





